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LOK SA.BHA SSCaETARIAT

‘Resume' of work done by Lok Sabha during the Fifth Session 

of Third Lok Sabha,

Period of session •.  ..  •.  13th August to 2l9t September, 1963.

Number of sittings .....................  30

Number of sitting hours  ••  ••  183 hours and g minutes.

2.  ADJOURN̂ ÊNT MOTIONS

Notices received  ..  .. 44

Brought before the House ..  Nil

Consent withheld  ..  .. 44

3.  BILLS

A.  GOVERNMENT BILLS

(i) Introduced ;

(1) The Warehousing Corporations (Amendment) Bill, 1963

(2) The Customs and Central Excises (Amendment) Bill, 1963

(3) The Public Premises (Eviction of Unauthorised Occupants)

Amendment Bill, 1963*

(4) The Appropriation (N0.4) Bill, 1963

(5) The Personal Injuries (Compensation Insurance) Bill, 1963

(6) The Appropriation (Railways) No»5 Bill, 1963

(7) The Income*tax  (Amendment) Bill, 1963

(8) The Slum. Areas (Improvement and Clearance) Amendment Bill, 1963



(ii) Bills passed by Rajya Sabha laid on the Table:

(1) The Employees’ Provident Funds (Amendment) Bill, 1963

(2) The Code of Civil Procedure (Amendment) Bill, 1963

(3) The Industrial Employment (Standing Orders) Amendment Bill,

1963

(4) The Dakshina Bharat Hindi Prachar Sabha Bill, 1963

(5) The Drugs €ind Magic Remedies (Objectionable Advertisements)

Amendment Bill, 1963*

(iii) Select Commitlees - Evidence on Bills laid on the Table-' 

Major Port Trusts Bill, 1962. *

(iv) Report of Select Committee presented:

Major Port Trusts Bill, 1962. •

(v) Referred to Joint Committee:

The Constitution (Seventeendi Amendment) Bill, 1963. '

(vi) Joint Committee - Motion for concurrence adopted :

The Drugs and Cosmetics (Amendment) Bill, 1963, introduced in 

Rajya Sabha. *

(vij Joint Committee • Extension of time for the presentation of 
the Report:

The Christian Marriage and Matrimonial Causes Bill, 1962 — Time 

further extended upto the last day of the next session.;»

(viii) Bills passed :

(1) The-All-India Services (Amendment) Bill, 1963- J

(2) The Institutes of Technology (Amendment) Bill, 1963* :

(3) The Adminiatrators-Gener̂l.̂1, 1963. :

(4) The Specific Relief Bill; ̂ 96̂
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(5) Ilie Textiles Committee Bill, 1963.

* (6) The Union Territories Dramatic Performances (Repeal)

Bill, 1962.

(7) The Limitation Bill, 1963.

(8) The Indian Emigration (Amendment) Bill, 1963.

(9) The Iron Ore Mines Labour Welfare Cess (Amendment) Bill,

1963.

(10) The Appropriation (Nô4) Bill, 1963.

(11) The Warehousing Corporations (Amendment) Bill, 1963*

(12) The Customs and Central Excises (Amendment) Bill, 1963.

(13) The Major Port Trusts Bill, 1963.

(14) The Appropriation (Railwayrs) No. 5 Bill, 1963.

(15) The Personal Injuries (Compensation Insurance) Bill, 1963.

(16) The Special Marriage (Amendment) Bill, 1963.

(17) The.Indian Sale of Goods (Amendment) Bill, 1963.

(18) The Employees’ Provident Funds (Amendment) Bill, 1963.

(19) The Code of Civil Procedure (Amendment) Bill, 1963.

(20) The Public Premis.es (Eviction of Unauthorised Occupants) 

Amendment Bill, 1963.

(ix) Bills passed by. blouses of Padiament and assented to by the 

President - Laid on the Table:

(1)  The Super Profits Tax Bill, 1963. '

(2)  Tie Bengal Finance (Sales Tax) (Delhi Amendment) Bill, 

1963. '

(3)  The Appropriation (Railways) No. 3 Bill, 1963.

(4)  The Appropriation (Railways) No. 4 Bill, 1963.

(5)  The Appropriation (No. 3) Bill, 1963.

(6)  The Official Languâs Bill, 1963.

(7)  The Government of Union Territories Bill, 1963.

(8)  The/Conpulsory Deposit Scheme Bill, 1963*

- ̂ The 3hm Title of the Bill w«s chaiiged to *'The Oramatic Periormances (Delhi 
Repeal) BUI, 1963'* when passed by Lok Sahha.



(9)  The-Indian Êimiration (Amendment) Bill, 1963* ’

(10) Thc.Iron Ore Mines Labour Welfare Cess (Amendment) 

Bill, 1963

(11) The Appropriation (No.4) Bill, 1963.

(12) The Code of Civil Procedure (Amendmeat) Bill, 1963. '

(13) TQie Employees’ Provident Funda (Amendment) Bill, 

1963. '

(14) The Customs and Central Excises (Amendment) Bill,

1963.

(15) The Appropriation (Railways) No, 5 Bill, 1963.

B.  PRIVATE MEMBERS’  BILLS

(i) Introduces;

“ (1)  The Ananda Marcia Marriage Bill, 1963 by Shri 

Shashi Ranjan. '

,  (2)  The Delhi Panchayat Raj ̂(Amendment) Bill, 1963 

{Amendment of sections 15, 29, 30 ciCo):by Shri 
Naval Prabhakar. *

(3)  The Delhi;Comeal Grafting? Bill, 1963 by Shri 

Naval Prabhakar. '

(4)  The.Indian Penal Code (Amendment) Bill, 1963 

{Amendment of sections 324 and 326 and insertion of 
new sections 324A and 326A) by Shri- C.K-Bhattacharyya. •

\  (5)  The Ggvemment Servants (Ban on Service after Retirement) 

Bill, 1963 by Shri R.G. Dubey. *

(6) The Con̂ djution (Amendment) Bill, 1963 (Amendment of 
Article 171 ) by Shri. Era Sezhiyem.

(ii). Opinions on Bill • laid on the Table >

Paper No.̂IIl containing opinions on the Hindu.Succession

(Amendment) BHI, 1962 by. Shri- 3.B.S. Bist, H.6.

(iii) Bill circulated for eUcitinf' opinion thereon :

The. Criminal Law Amendment Bill, 1963 by Shrimati

T, Lakshmi Kanthamma* *



(iv) Bills uithdrawn :

(1)  The-Industrial Disputes (Amendment) Bill, 1963

f Amendment of section 33) by Shri C.K. Bhattachaiyycu '

(2)  The Companies (Amendment) Bill, 1962 (Amendment of 

sections 15, 30 etc,) by Shri Panna Lai Barupal, ■

(v) Bills negatived :

(1)  The Delivery of Books and Newspapers (Public 

iiibraries) Amendment Bill, \962 {Amendment of 

section 2) by Shri C.K. Bhattacheuyya, *

(2)  The Constitution (Amendment) Bill, 1963 

(Amendment of article 368) by Shri Hari Vishnu Kamath.

(vi) Bill under consideration

The Constitution (Amendment) Bill, 1962 (Amendment of 

articles 136, 226 etCc) by Shri Shree Narayan.Das. *

4-  CALLING ATTENTION - STATEMENTS -4ADE;/LAID 

REGARDING NOTICES UNDER RULE 197-

Î).  Subject Name of Member Name of Minister 

Date of statement

1 -2 3 4

1. ‘ Strike by the vrorkcrs of Shri S. M.; Shri Lai Bahadur

Bombay Municipality and Baneriee Shastri

Electric Supply and Trans­

port Undertakings and 

steps taken by the 

Central Government to 

.issue directions to the 

State Government under 

article .353 of the Con­

stitution. '

17.8.t963



1 2 3 4

2. ̂ Reported strike of 35,000 

port and dock workers of 

Bombay. '

Shri Haii Vishnu 

Karaath

Shri Gulzarilal

sjandâ

19.3.1:963

3. * Short supply of milk by 

the Delhi Milk Scheme.

Shri Yashpal Singh Shri A* \1 •-Thomas 

20.8.1963

4*  Exploaion.in the police 

storage magazine near 

Gauhati oji the 13th 

August, 1963 resulting 

.in the death of a lar̂e 

number of persons. *

Shri S.M. Banerjee Shri vlehr Chand

Kĥannji

21.3.1963

5.  Strike, situation.in Bombay 

and steps taken by the 

Central Government to 

.issue directions to the 

State Government. *

Shri Yashpal Singh Shri Lai Bahadur

Sl̂asljci

21.8.if963

6. ' Hoisting of Pakistani flaf< 

.in Latitilla area of. A.ssam 

on the 14th Au/̂st and 

firing by Pakistani Riflemen 

on Indian citizens, there on 

the 19th Aû st, 1963. *

Shri S.M. Banerjee Shri Jawaharlal 

X Nehrû

22.8.1963

26.8.1963

7. '-̂Inadequate, supplies of 

aî.iron to. Uttar Pradeshy 

Gujarat and other States. *

Shri S.M., Bcmerjee Shri G.Subramaoiam 

23.8.1963

8. Reported.intrusion.into 

Tripura by Pakistan Air 

Force planes cm the 

22nd Aû st, 1963. *

Shri Hem Barua Shri Y.B.,Chavan 

28.8.1963

9. ' Harassment caused to the 

public by.sudden and 

. stcict enforcement of 

traffic regulations by the 

policeun Delhi on. the 

26th. Aûrust, 1963. ‘

Shri Ram Sewak 

Yadav

Shri Îal Bahadur

Shastd

28.8.1963



1 2 3 4

lO- Situatioii asiaiinj;̂ out of 

the acqoiaition of laod 

of the Kisans around 

Ghaziabad under <the 

Master Plan. *

Shri Prakash Vir 

Shastci

Shri.Jawaharlal

Nehru.

11. Jll-treatment of Buddhists 

.in South Mietnarn

Shri Raghunath 

Singh

Shri Jawaharlal

Nehru,

,30.8.1963

12. Judicial pronouncements 

made against the Chief 

Minister of Punjab by 

the Supreme Court.in.its 

jud̂paent dated the 2nd 

September, 1963 on the 

wnt petition of Dr. • 

Pratap Sin«̂. '

Sardar Buta Sin̂  ̂ Shci. GulzadLeJ

Nania

6.9.1963

18. Review ofats oil policy 

by. the Government to 

permit pjavate oil 

refinesies to exp̂ md 

thftir capacity. *

. Shri Bharat 

Jha Âad

Shri Q.V* A-lagesan 

- 9.9.1963

14. Qiscovery of a Pakistani 

spy .Bing, •

Shri Hem Barua Shri Jawaharial 

• Nehru 

9.9.1963

15. Request by Pakistan to 

vuthdraw certain officials 

of thêIndian.  Gom- 

misaion, Karachi,who were 

alleged to have, conducted 

espionaee activities. '

Shri Uiwan. Chand
Sliarrn*̂

Shri Jawaharlal

IJehm̂

10.9.i963
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1 2 3 4

1 ĉievê nces âinst the 

, Gcid Control Order voiced 

by goldsmiths.in Oelhi 

. and other pilaces and the 

. remedial action, df any, 

proposed to be taken by 

the Government. *

•Dr.-̂ .̂̂. Sinighvi . Shri. T.T.. tl̂rishna- 

machari 

12,9.1963

17. Judicial pronouncements 

made by tHe Supreme 

Courtan.its judgment 

dated the. 4th September, 

1963 regarding filing of

an affidavit by a.Delhi 

Magistrate on behalf of 

the Delhi Administration 

relating to the transfer 

of a criminal case pend- 

.ing.in his court. •

Shxi Mahavir Tyag;i Shri Gdzarilal 

.̂Nanda. 

U.9.1963

18. Fact of Chinese Embassy 

officials taking photoleraphs 

of Communist flags on 

. Government property .in 

Delhi on thêl2th 

September, 1963. *

Shri Hem, Hcurua Shri Jawahadal 

Nehrû  

13.9.©63 

16,9.1963

19.; Reconsideration of the 

Compulsory .Deposit 

Scheme.

Dr. L.M. Singjkvi . Shri XT. Krishna- 

machari 

16.0.1963

« 20. Situation asiaing out 

of the recent floods 

.in Uttar Pradesh, 

Rajasthan, Puajab, 

.Delhi and other parts 

of the country. *

Shri Ram Scwak 

Yadav

Shri  Bao 

1̂ 9.1963
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1 2 3 4

21.  of six members 

of the Securitv forces hy 

the Nâa hostiles in the 

Serna area of Nag;alaiid.

Shri Vishram Prasad Shri Jawaharlal

Nehru.

18.9a963

22. Inhuman treatment meted 

out to the Indians living 

in China bŷ the Chinese 

authorities.

Shri ̂ em Barua Shri Jawaharlal

Nehrû

19,9.1963

23. Theft of 8 boxes bf 

Gelatine from a wagon 

from the Chan gsari 

station yrard near the 

East Pakistan border.

Shri S.M. Banerjee Shri ŜV.Rcunaswam 

20.9.1963

24. Sugar and food situa­

tion in West Bengal.

Shri S. 'I. Banêee Shri  Thomas 

20.9.1963

25. 'Rise in prices of cloth 

in Ccdcutta. *

Shri Dinen 

3h attach ary a

Shri Manubhai

Shah.

20.9.1963

5.* DISCUSSION ON MATTERS OF URGENT PUBLIC IMPORTANCE

UNDER RULE 193.

Subject Name of 
Member

Date  of 
discussion

I. •Distribution of national 

income. ‘

Dr. Ram Manohar 

Lohia

.̂9.1963

10.9.1963

2. ’ Sugar situation Shri Kashi Nath 

Pandey

U.9.K963

12.9.1963

3. •'’̂ NEPA Enquiry Shri Prakash Vir 

Shastri

IQ.9.1963

20.9.1963

21.9.1̂63

*0i«cas8ed togetĥF with motion under rule 191 by Sui Bhakt Darshan.



6.- DIVISIONS

No. of Divisions held :

10

12.

7. ; FINANCIAL BUSINESS

A.  RAILWAY BUDGET 

Demands for Supplementary Grmts fRdlwairs):

Subject Presented

on

Discussed

on

Voted on

Demands for Supplementary 

Grants (Railways) for 

1963-64-

13.8.1963 23.8.1963 23.8.1963

B. ' GENERiVL BUDGET

Demands for Supplementary Grants (General) :

Subicct Presented

on

Discussed

on

Voted on

Demands for Supplementary 

Grants (General) for 

1963-64.

13.8.1963 17.8.1963 17.8.1963



8,  flALF-AN-HOUR DISCUSSIONS UNDER RULE 55.

11

Subject Name of Member Date

1. ̂Indian t̂ssioos abroad. '

2.  Lanĵ â used on \.LR.

3.  '«iorris cars.

Shxi Hem B€uua 

Shri Yashpal Sin̂Ji 

Shri Sinhasan Sin̂h

13.9.1963

19.9.1963 

2a9.1963

9.  4h:mbers

(i) Oath or affirmadon

-Name .Consti­

tuency

State Lan̂ â  of 
oath/ Affirma­
tion

Date on whici 
oath made

1. Shiimati. Sĥam- 

kumari Devi

. Raipur Madhva

Pradesh

Hindi' (Oath) 13.8.1i)63

2. Shri'J.B, K«ipa- 

laai

..Amroh& U.P. - Hindi (Oath) 13.8.1963

3. Dr. Ram Manohar 

Lokia

Farrukhabad  U.P. Hindi (Affirma­

tion)

13-8.1963

4. Shri Rajdeo 

Sin̂

Jaunpur U.P.- Hindi (Oath) 13.8.1963

5. Shri M.R. Masani Rajkot Gujarat En̂ îsh

(Affirmation)

13.8.1963

(ii) Withdrawds

-Name of Member Date on which asked hy the
Chdr

Shri  Maai Ri'uq Bâqd 20.a.t963
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(iii) Leave granted

.  Name of Member
Period for which leave 

firanted/absence condoned.

1. ' Shri U. Muthnramalin̂ Thevar (i) 18.2.1963 to 6.5,1963- 

absence condoned.

1

(ii) 7.5.1963 -leave 

planted.

2.  Shri tl. Umanath 6.4.1963 to 7.5.1963

3. Lt. Col. Maharajkumar

Dr. Vija)ra Ananda of Vizi ana craram

13.3.1963 to 20.9.1963

4*  Shri Jai Bahadur Singh 13JB.1963 to 20.9J963

5.  Shri A. Nesamony 13.8.1963 to 20.9.1963

6. ' Shri ̂luldas Bhudardas Vaishŷa 13.8.1963 to 20.9.1963

7.  Shri S.G. Balakrishnan 13.8.1963 to  L9.1963

8. Shri Govind Hari Deshpande 13.3.1963 to 12.9.1963

9. * Shri Dasaratha Deb 13.8.1963 to 20.9.1963

10. Shjri Qiren DuUa 18.8.1963 to 20.9.1963

11 .Shri. Ghyasuddin. Ahmad 13.8.1963 to 20.9.1963
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10. MOTIONS

(i) Motion of Nôconfidence

Hnjef suiiject Uodcr
..nile

Member Date on 
which 
leave of 
the ̂ ouse 
. was aak - 
ed for

Whether
leave

the House

Date of 
diacos- 
sion

Deoi- 
. sion 
oithe 
House

1* No-confidence 

.in the Coancil 

of Ministers. :

198 Shriiaati

Renu

Chakra-

yartty

13.8.1963 Leave 

not 

«<;rante<]

2.  ô-confidence 

.in the 'Council 

of Ministers. ,

193 Shri 13.5.1*963 Leave 19.9.63 Neîa.

J.B- Kripa- 9̂̂ted 2CL8.63 tived

lani 2L3.63

22.8.63

(2) p̂doîs

Brief, subject Under
rule Member

Date of 
discussioo

Decision of 
the House

1 2 3 4 .5 6

I. • Report of State 

Tradinj5 Corporation 

of Jndia £pr the 

^̂ear 1961-62. '

191 Shri M» L.

Dwivedi

26,8.1963 Adopted

2. : Report of the

Scheduled Areaa and 

Scheduled Tribes 

Coranussion. ;

191 Shri Lai 

Bahadur 

Shastri

6.9.1962

(Second

session)

Adopted
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I

.3* *E(epojta of.Com-̂ 

missioner for 

Scheduled Castes 

and Scheduled 

Tribes Jor the. 

year*. 1960-6X 

and 1961-62,

191 Shrimati M. 

'Chandra­

sekhar

2-9.1963

3.9.1963

4.9.1963

Adopted

4« ’ Report of Life  191  Dr* L. M, 

Insurance'Corpora* Sinshvi

tion of India {pc tĥ  . 

rear ended 31-12̂1961

5.94963 Adopted

S. Rise in prices 

of food-Rrainis

6. Food policy

191

342

Shri S. M. 

Banerjee

Shri Yashpal 

Sinîh

5.9.1963

5.9.1963

10.9.1963

5.9.1963

5.9.1963 

10e9el963

Discussed 

together 

>lotCibn at

(5) adopted.

7. Report of U.ÊSjC« 

for the year 1961̂62

191 Shri R. M. * 

Hajamavis

KL9.1963

U.9.1963

12.9.1963

Adopted.

8. / International 

situation. *

342

9.'Oar Defence 

Preparedness

191

Shri Jawahar̂ 

lal Nehru

Shri Bhakt 

Darshan

L6.9.1963

17.9.1963

20.9.1963

21.9.1963

Substitute 

motion hy

Shri V.B.

Gandhi was 

adopted.

Adopted. 

Discussed 

together with 

%ort. Durar 

tibn Discuâ 

eion under 

rule 193 hf 

Shri TVakash 

Vir Shastri.
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1 2  3 4 5 6

10* Commitiee. on *  191  Shri Nityanand  21«9.1963 

Public Under” Kanuof̂  

taking*'

11. Association of  191  Shri’̂ityanand  21,9.1963 

members from Rajya Kanun̂

Sabha with the Com­

mittee on Public 

Undertakings,

Discussed 

i, together. 

Discussion 

not con­

cluded.

11.  OBITUARir REFERENCES

Name and particulars of 

membership 

1

Oate of  Date on ivhich 

death  reference made

2  _  3  .

1, 'Shri Debendra Nath Karjee, 

sitting Member of Lok Sabha. *

31-7,lf963 13.8.1963

2. Dr, ftaghu Yira, Member of the 

Constituent Assemblŷ of India. '

14.5.m3 13.a.l963

3. Shri J-K. Bhonsle, Member of 

the First Lok Sabha

14.3.1963 13,8.1963

4* Kumeui Annie Mascarene, Member 

of the Constituent Assembly of 

India and of the First Lok Sabha. '

19.7.1'963 13.8.1963

5. Shri M, Sri Hanga Rao, Member 

of the Second Lok Sabha. '

14.7.1963 16.8.1'963
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1 2- 3

6. rShrifiteti Uma Nfehfu, Member t»f 28.8. W63 25>.8.1’963

the Eirst 'anS Second Lok Sabha. ■

7.' Shri S. <jarDSwami, Member of 2.9.1'963 3,9.M)63

the Central Legislative Asserablv̂. '

12.  PAPERS LAID ON THE TABLED

By Government 400

Byr Private Members  ... N[U

13.  PETITIONS

Presented by Members  ... 4

14.' QUESTIONS ANSWERED

y) Starred ... 301

Cii) Unstarred .. 2«259

(iii) Short Notice  ... 18



Private Members’ Resolutions.

17

15. RESOLUTIONS

.Subjcct Member
Date of .  ;Decision of
discassion  tqê HQUse

1. .Nutioâ Haation.of Baoks  Shriraati  29.3.19631  Negatived

Subhadra* Joahi (Fourth,Session) 
23.E|*l;963

6.9.1963

2.  Defence of India Act. Shri A.If. ;  274'*l;963(F‘Ottrth Negatived

Gopalan  Seasipn)

6.9a 963

20.9.1963

3« •. Pension if QT Armed 

Services

Shriraati 20;9.1963

tSharda

Mokarjse

Discasabn 

n̂ot'coaclnj* 

ti. ;

16. 5XflCEMENTS BY MINISTERS

' N«nie!o{ l̂iilUtV. iDate,

■1 *2.: 3̂ 4

SJicit j9waiuifUl Nehra 13̂ J063 I

2" ; '̂ecR>eBt!withiVoice, of Shti. J.walwrUi' N.hru 14.8.1063 ;

/\merica. fdP̂cqniaitipn of 

a Higb*powaredvTraB9mitt̂. ;

*3. I Chinese troop* conoentratioas 

>along.the llndiŝ Ĉhina-borda#.

Shrii Jawaharlat Nehru I6i$.l963
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.2 4

4. .Euiqnirymiw4c*by Justice'

Dias iato cdPlain tcanadc* 

tipQs; o{ Measiirs • Sofajuddin & 

Co. ,

ShrL Jawaiĥ kl Nehru 17*8j.l963.

5* ; Govarnmeot business {of the 

week commefiQing the 19tb

August, 1P68. ,

Shri: Satjraj Narayran 

Sinha

17.8.1063

6« ; The 'agreement witV the 

U,SA.4Qd. U.IC. PoocQming 

the «upplyr of radaB.eKfuipmeqt , 

for the ;<Indian" AirFotee and 

tl̂e joint laraining exepciae#.;

Shtiv Jawahaclnl Nehru 19.8.1063

7* , Government bufiaess for the' 

week commencing the gfitli

’ August, 1P68. ;

b̂ti: Satya Narayan 

Sinha
23.8*1063

8* ; SMiatios of consumer ex- 

peuditar̂. ;

Shrî Gulsaciial N̂oda 26.8a<963

' Roaigaalîiiis ’fromi tbe.CounQil 

of Miiiistfl̂>8|i|d̂.coii«Qqiient 

change lin the poafoliofof 

' certain Miniatêr̂ • ;

Shfi jawaharlftl Nehru 30.8.1063

10* ;GovQrnmenl businesâvfoc the 

week̂ commencing the 2Qd

September, 1068.;

•Shrl Satyi Hwjin 

Sinha

30.8.1063

ll. 'fJEEAEnqairjr.; Shri Y..a..Cha van 2.9.1063

12<A"bolitipn of Poll Tax «in 

Minic Of [Island. ;

SfadrL Galsî b I. Nanda 4.0.1063

IS* Government business :fon the 

wee t c ommea cing thie 9th 

Septembfit,̂lp63

Shfr Satya Narayan 

Sinha

 ̂6.9.1063



1919

I

14* to 4i}g]Qe9t SQgoir

produqlion:in 1963̂r64* )

-3

Sajrdar« Swaran Singh  * 6.9.1P63

15. ‘Our Defence Prepacdness/.  Shr YuB. Cbavan  9.9J963

16. Crash of an IA*C.plane’

on the 11th September, 1963- ;

ShpiiRaj Bahadur  11.9.1963 

12.9.1P63

17* Governmeiik business foD the 

week commencing the i6th 

Septewbw,' 1968. ;

Shrij Sat/anarafan  1S.9.I963

Sinha

18* Further stepa proposed to 

be taken to ensure proper and 

ilndustria) management pro- 

»cednrea in tha Publio:Seetor 

Projects. :

Shiii: C. Subramaniam  20.9.1P63

19* .Working of the Ganhati Oil

• Refinery. ;

20* ;Reccnl firing by* Pakistani 

forces on Assam-Êast 

i Pakistan, bordor.

Sbl 0.Y* l̂ l̂agesan  20.91963

Shri Jawaharlal  21.9;Id63 

Nehru

2̂1* ;Galdr:Conlrpl Order ;aDd the 

: Gompuls oryt De poait ̂ che mes •

22. C orpe ctin g: the re pl)̂ give n on 

the 18th September, 1963 

to a supplementary! by Dr.:, 

L,M. Singhvi on starred 

question No. 743 regarding 

Search of Film Studios io 

Bombay. ;

Shci: T.T. fCcishna-  21.9.1963 

machaci;

Shtit Galaarilal Nanda * 21.9.1P63
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13.; STATEMENTS. BY. MEMBERS

-SI.;
I'Jo.;, v̂bi|ect j Ns(qe<;iof Menbw Hate

,;.Âta,|te«[iBattin'‘explaBa|;u>B.o{ his 

reaigna (ion from, the office of 

Ministot. :

Shrl K. p.. ̂laviya 17.8.1̂)63

2. ■ Ina6cnracjran.jpej>ly» given,on 

• the i7th Apii, 1963 to Starred

Question No.' 907 tegaidicg

separation, of Judioiarji :from 

the EKeeotive. ;

■ Or.:Saradish Roy 4.9.1963

f
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